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Leg"isJation of Bhara,t Oil 

2981. SHRI R. L. p. VERMA,; Will 
the Minister of' PETRDLEUM, 
CHEMICALS AND FERTILIZERS' be 
pleased to refer to the reply given to 
USQ No. 5989 on the 29th July, 1980 
re: restriction on mo;vement of burnt 
oil and state: 

(a) whether Government have 
since decided to legalise the ,process 
of "filtration of burnt oil; . 

(b) how many units in Delhi have 
so far registered' themselves with 
Government; and 

(c) ,the, location of Registration 
t 01&ce aDd detailed procdure, Qf regis ... 
t, tration?' , 

• • • • : • '.,' • • ~ :~.". r ..: ,... • .' • • 

, . O(~) 'Onq",'ODe, "unit fJODl ,~~',~s' , 
applied, for" reliatration" aDd the "appll~ 
cation has ~n. forwarded to teehui-
"cal Sub-Committee for the' reeom ... " 
mendation. 

(c) The units en 'gaged on the re-
refining of used oUs are" ,required to 
apply on the prescribed application 

, forms obtainable from lSI who co-
ordinates receipt and procesSing of 
the applicatiOns. Completed applica-
tions are forwarded to Technical 
Sub-Committee constituted for the 
purpose. The scheme, prbvides for 
preliminary screening, lSI certiftca-
tion, etc., of the applications followed, 
by physical inspection by the Techni-
cal Sub-Committee, of the facUlties 

· and know ... how available with ,them 
for quality re-refining of used oil~ On 
the recommendations of the Technical 
Sub ... Committee, the Ministry of' Petro-
leum would' take decJsion on the 
application. 

Supply of Raw FlIms to Film 
IDstitute 

2982. SHRI. N. DENNIS: Will the' 
Minister of, INFORMATION AND 
BROADCASTING be pleased to state: 

(a) the details of the raw ·film 
footage issued. to the State owned 
Film Institute Qt India by the ,Hindus-
tan Photo l'ilms d,uring, the last, :five " 
calender years; alid 

, , 

. (b) the steps' taken by the Hindus-
. .'.' 

, t'an Photo Film Lbnited to ensure 'that 
t.h¢ quota is not abused? .;: .. 
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(b) As the raw fUm is not a con .. 
trolled c,om~odity,. the Hlndustan 
· Photo ~ ·does not taiIre any ,tepa 
to ensure that. tile· footage iaBUed. by 
them itt not abused. Consumption of 
raw film in the' Film. and Television 
Institute, of India, Pone, is 'gOverned 
· by the norms laid down by its Acade- . 
mic Council. 

On1la, .... 

2.983. SHRI' A. K. ROY:' 
SHRt ASHFAQ HUSSAIN: 

Will the Minister of LAW, JUSTICE 
AND COMPANY AFFAI,RS be pleased . 
to·' state: 

(a) number of ordinances promul-· 
gated by . the centre in the last 
twenty years with year-wise break-

· up . in details; 

('b) names of the o~ces and 
t he year dealing. with the detention 

.. ~. 'itbout trlal in. the aame period; . 

. . . (c), number of o~· . that 
. ·w.ere' allowed. to lapse and 1!hat. COD-
ve~ into Acts.·with year-wise,break- . 

. '~p for the' saine . period; . . ': 
. . . 

. . (.4) :".1V'hether .' .tltere 'is' .~d4cm 
. i~cre_ ':. in ·the' ordinanCe .Jni.ldD •. 
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THE MIN!STER OF LAW JUS-, 
TICE AND COMPANY AFFAIRS 
(SHRI P. SHIV SHANKAR): (a)-
-------------_ .. - ......... _. 

Year 
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1961 
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